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NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
PRINCIPAL BENCH 

2nd FLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI 

DAILY CAUSE LIST DATED 21.06.2021 (MONDAY) 

COURT – III (VIRTUAL MODE) 

10:30 AM  
 

 

In the Court of Hon’ble Mr. Justice Anant Bijay Singh, Member (Judicial) and Hon’ble Ms. Shreesha Merla, Member 

(Technical) 
 

For Directions 

S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Comp. App. (AT) 

(Ins) No. 930 of 

2020 
 

Part Heard 
 

Nitin Garg  

Vs. 

State Bank  of India & Ors. 

Iswar Mohapatra Meera Murali-R1 

Abhishek Anand 

Kunal Godhwani-R2 

Dinkar Singh-R3 

2.  Comp. App. (AT) 

(Ins) No. 1089 of 

2020 

 

Siemens Ltd. 

Vs. 

Meenakshi Energy Ltd. 

Through its Resolution Professional & 

Ors. 
 

 

Sameer Jain  Yohaann 

Limathwalla 

Divyam Agarwal-R1 

& R2 

3.  Comp. App. (AT) 

No. 58 of 2020 

 

Part Heard 
 

Vijay Kumar Goyal & Ors. 

Vs. 

Krishna Metal Industries Ltd. & Ors. 

 
 

Ravi Raghunath D. Abhinav Rao-R1 

Girish Gupta-R2 

4.  Comp. App. (AT) 

No. 154 of 2020 

 
Part Heard 

 

Sri Dhanada Laboratories Pvt. Ltd. & 

Ors. 

Vs. 

Namireddy Raghu Ram Reddy & Ors. 
 
 

 

S.Udaya Kumar Sagar Nitin Chowdary 

Pavulari-R1 & R2 

 

 

For Admission (Fresh Cases) 

5.  Comp. App. (AT) 

(Ins) No. 332 of 

2021 

 
 

Asset Reconstruction Company (India) 

Ltd. 

Vs. 

Malwa Industries Ltd. 
 

Usha Singh  

6.  Comp. App. (AT) 

(Ins) No. 427 of 

2021 

 

PJ Networks Pvt. Ltd. 

Vs. 

Pardeep Kumar Lakhani 

Resolution Professional of M/S Dion 

Global Solutions Ltd. 
 

Rahul Pareva   

 

For Admission (After Notice) 

7.  Comp. App. (AT) 

(Ins) No. 159 of 

2021 

 

Nimitaya Infotech Pvt. Ltd. And Ors. 

Vs. 

COX & Kings Ltd. 

Through its Resolution Professional 

Ashutosh Agarwala 

 

R.K.Gupta Nirman Sharma-RP 

Bency Ramakrishnan 

Pulkitesh Dutt 

Tiwari-R1 
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8.  Comp. App. (AT) 

(Ins) No. 298 of 

2021 & IA No. 

815, 1094 of 2021 

 

Anuj Tejpal 

Vs. 

Rakesh Yadav & Anr. 

Jeevan Ballav Panda  Noopur K Dalal-R2 

Shilpa Gamnani 

9.  Comp. App. (AT) 

(Ins) No. 345 of 

2021 

Vrundavan Residancy Pvt. Ltd. 

Vs. 

Mars Remedies Pvt. Ltd. 

 
 

Aastha Mehta  
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